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0O.A. No. 1358/89
ARG, / 199
DATE OF DECISION 5,12.90
Tika Ram Petitioner
Shri R.R.Rai Advocate for the Petiﬁoner(s)
Versus
_U0I and sthers Respondent
Shri P.P. Khurana _ Advocate for the Respondent(s)
CORAM

The Hon'ble M. s5,p. Mukerii,Ves. .
e _
The Hon’ble Mr.  g,Spsedharan Nair,V.C,
Whether Reporters of local papers may be allowed to see the Judgement ? 73-4
. To be referred to the Reporter or not v

1

2

3. Whether their Lordships wish to see the fair copy of the Judgement ? |«<
4. Whether it needs to be circulated to other Benches of the Tribunal ?. ¥V

S/

(S'Opchke rji) :
U;co-Chairman




IN THE CENTRAL ADMINISTRATIVE:. TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Registratisn No. 0.A.1358 ef 1989

Date «f erder 5121990

Tika Ram ‘ o o Applicant
- VEISUS~
The Unisn of India and ethers., ‘ Respsndasnts

CORAM:  Hen'ble Shri S.p. Mukerji, V.C.

Hen'ble Shri G.Sreedharan Nair,V.C,

Ceaurnsel for the applicant ¢ Shri R.R, Rai

Ceursel fer the respendents s Shri PePe Khurana.,

o s

Hen'ble Shri S.PeMukarii, V.G .

In this applicatien datad 11.8,19689 filed under sectien
19 of ths Administrative Tribunals Act, the applicant, whe retired as
Of fice Superintendent in the of fice af Cnntr.l .Trans latien Bureau,
has prayed that his tepresentatien dated 20.9.1988‘ sheuld be
directad te be.dispesed of by the respondents with all censequential
benefits, Um have heard the laarned”cuunsel sf beth the parties,
Frem the recotds,_it is clear that_the.rapres.ntati-n gf the applicant
dated 20,9,1988 has net bsen dispesea sf se far, . On the sther hand,
the respondents by their lstter dated 30th January, 1989, at Annexure-A,
indicated to the applicant that his representatien was under
censideratien, In the c;rcumStances, ue clase this applicatien with
directien te the reSpendents te dispese ef the I®presentatien of the

applicant dated 20,9 +1988 in fccerdance with law and cemmunicate a

fermal raply with speaking erder on the repressntatien within a perisd
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of twe menths frem ths date ef csmmunicetisn of this srder,
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(G, Sreedhardn Nair) (SePoMukerji)
Vice~Chairman Vice~Chairman

ColMahte
512,90




